OR A ONO A OLDERS O AA A
op DRIVA D
Sl PARTICULARS DETAILS
1 |Name of corporate debtor M/S KAANHA SHIPPING PRIVATE LIMITED
2 | Date of incorporation of corporate debtor | 25-02-2005
3 | Authority under which corporate | Companies Act — 1956, ROC,
debtor is incorporated / registered | Vijay da
4 te Identity No. Limited Liability | U61100AP2005PTC045486

Identification No. of corporate debtor

5 |Address of the registered Door No. 15-14-4/2, Budhavarapu Gardens,
office and principal office (if Krishna Nagar, Maharanipet, Visakhapatnam

any) of corporate debtor — 530 002, Andhra Pradesh

6 | Date of closure of Insolvency 21.02.2024
Resolution Process

7 | Liquidation commencement 22.02.2024 (order received on 24.02.2024)
date of corporate debtor

g |Name and registration number KANTIPUDI VENKATA RAJU
of the insolvency professional 1BBIPA-002/1P-N01125/2021-2022/13675
acting as liquidator

9 | Address and e-mail of the D No: 4-198, Manikya Nagar, Valasapakala,
liquidator, as registered with Kakinada - 533 005, East Godavari District,
the Board IAndhra Pradesh.

E-Mail: kantipudiven@gmail.com

10 |Address and e-mail to be used D No: 4-198, Manikya Nagar, Valasapakala,

for correspondence with the Kakinada - 533 005, East Godavari District,

liquidator Andhra Pradesh.
E-Mail:kantipudiven@gmail.com
/kaanha.cirp@gmail.com

11 | Last date for submission of claims 23.03.2024

Notice is hereby given that the National Company Law Tribunal, Amaravati has ordered
the commencement of liquidation of M/s Kaanha Shipping Private Limited on 22.02.2024.
msmkehouadesKaaMaShanHWamUmﬂedamhaebyzaledwonlo
submittheirdah\swimproofonotbefote23.03.2023,tomeiquidahtxatmeaddress
mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proof in person, by post or by electronic

Pmee&sforComaﬂePelsons)Regttnior\s,zme.shalbedeefmdlobesubmmd
under section 38]

Name of liquidator: Kantipudi Venkata Raju
Regn No: IBBVIPA-002/IP-N01125/2021-2022/13675

Date:26.02.2024
Place: Kakinada

1BBI REG.NO.
|BBUIPA-002 IP-NO1125/
2021-2022113675
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Seuth East Region, Hyder abad
I the nwtter of sub-section (4) of Section 13 of the Companies Act, 2013 and
Clause {a) of sub-ruke {5) of Ruke 30 of the Companies {incorparation) Rudes, 2014
AND

In the matter of Guera Information Technslogy Private Limited
(CIN: U72900KA2020FTC131623)
having its registered office at # 62, The High Street buiding, 11th Main,
4 th Block, Jayanagar, Bengahwy, 560011, Kamataka
- hpplicant Company | Petitioner
NOTICE is hereby given 1o the Seseral Public that the company propeses 1o make|
-#.hw&mwhﬂ‘v%ﬂl

{ tbe Companies Act, 7013 seeking
dmudmwvhl-ilhudmﬁ-ljdnh
2024 to enable the Company|
1 change its Registered office from the “State of Kamataka™ to “State of
Malarashira (Mhmba)”
m“m-m-uuhmnmma—;t
the registersd office of the Conpany may deliver either on the MCA-21 pantal]
h-mvdhﬁ--a.ﬂﬂ!n-m-hw
.ﬂhwmclm&d—mdn-zﬁmmw
{he natare of histher iterest and grovwds of oppesition to the Regianal Director,
Ministry of Corporate Affairs, Ssuth East Region at 3rd Fleer, Corporate Bhavan,
Bandisguda, Nagole, Tattbmaram Village, Hayat Magar Mandal, Ranga Reddy}
Distiict, Hyderabad, 500068, Telngona within fourteen days of the dote of
p&-lﬁmﬁam-h“mnmw
olfice at the adiress mentioned bebw:

# 62, The High Streat building, 11th Main, 8th Black,
Jayanager, Bengatury, 580011, Kermataka

For OQwera Private Limited
Date: 26.02.2024 Bunait Smeh|
Place: Beogaliru Direcor| DIR: 06771278
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with Panel Board, High Voltage Tester, PVC Miscelaneous Scraps,
Aluminum Channels otc.
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